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THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM, NAGAUND, M]ZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated Guwahati the 2d lune, 2024

No.Hc.vfi-0512023/ 5320 /A. Shri Jitumani Sarma, Stenographer Grade-I,
office of the District and sessions Judge, Udalguri, is transferred against the
vacant post of Stenographer Grade-I in the Office of the District and Sessions
Judge, Darrang.

No.HC.Vl-0512023/ 5327 /A. Smti Anzima Brahma, Stenographer Grade-III,
Office of the District and Sessions Judge, Nalbari, is transferred against the
vacant post of Stenographer Grade-III in the Office of the Chief Judicial
Magistrate, Chirang.

No.HC.Vll-0512023/-5322__/:A. Smti Sumee Sarma, Stenographer Grade-III,
Office of the District and Sessions Judge, Dhemaji, is transferred against the
vacant post of Stenographer Grade-III in the Office of the District and Sessions
Judge, Kokrajhar.

8y Order,
Sal/-Lttpal Raikl]oua

REGISTRAR (VIGILANCE)

Memo No.HC,VII-05/2023/ 5323 - 5339 /A.

Coov to:-

Dated 20.06.2024

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,
Guwahati.

2. The Principal Accountant General, Assam, Beltola, l4aidamgaon,
Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief lustice,
Gauhati High Court, Guwahati

4. The District and Sessions Judge, Udalguri. He is requested to release Shri
Jitumani Sarma, Stenographer Grade-I in order to enable him to join at
his new place of posting immediately.

5. The District and Sessions Judge, Nalbari. He is requested to release Smti
Anzima Brahma, Stenographer Grade-III in order to enable her to join at
her new place of posting immediately.

6. The District and Sessions ludge, Dhemaji. He is requested to release Smti
Sumee Sarma, Stenographer Grade-IU in order to enable her to join at
her new place of posting immediately.

7. The District and Sessions Judge, Darrang for information and necessary
action.

8. The District and Sesslons Judge, Kokrajhar for information and necessary
action.

9. The Chief Judicial l4agistrate, Chirang for information and necessary
action.

10. The Joint Registrar , Gauhati High Couft, Guwahati.
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11. The Private S€cretary to Hon'ble l'1r. Justice 

--,

Gauhati High Court, Guwahati.
12.The Project Manager, Gauhati High Court, Guwahati for uploading this

Notification in the Gauhati High Court Website.
13.The CA to Reqistrar General/ Registrar (Vigilance)/Registrar (Admn.)/

Registrar (ludicial)/ Registrar (Estt.), Gauhati High Court, Guwahati.

14. The Deputy Director, Printing & Stationery, Assam Govt. Press,

Bamunimaidan, Guwahati for publication of the Notification in the Assam

Gazette.
15, Shri litumani Sarma, Stenographer Grade-I, Office of the District and

Sessions Judge, Udalguri.
16. Smti Anzima Brahma, Stenographer Grade-III, Office of the District and

Sessions Judge, Nalbari.
17. Smti Sumee Sarma, Stenographer Grade-III, Office of the Distrid and

Sessions Judqe, Dhemaji.

Ohe names of the abov€ Stenog.aphers ar€ not nec€ssarlly ln order of S€niority)

A.!4,,/.*t
il\"'

REGISTRAR (VIGILANCE)
GAUHATI HIGH COURT, GUWAHATI


